IN THE CENTRAL ADMINISTRATIVE TRIBUNAL : HYDERABAD BENCH
AT HYLCERABAD
ok

0.2,613/97, Dt.of Decision_:_22-07-97,
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‘R.E.Nagaraju : .« Applicants
Vs
1. The Commandant,
M,C.E.M.E.
Secunderabad~-500 003,
2. The Employment Eﬁficer,

District Employment Exchange,
Hyderabkad. .. Respcoddents.

Counsel for the applicant

Mr.X.L.N.Rao
Mr.V.Rajeswara Rao,Add1.CGSC forR

Mr.P.Naveen Rao for R-2,

L

Counsel for the respondents

L1

CCRAM:

THE HON'BLE SHRI R.RANGARAJAN : MEMBER (ADMN.)

THE HOM'BLE SHRI B,.S.JAI PARAMESHWAR : MEMBER (JUDL.)}
gk ek
CRDER

CRAL ORDER (PER HON'BLE SHRI R,RANGARAJAN : MEMBER (ADMN.)

~ None for the applicant. Heard Mr.V.Rsjeswara Rao, learne

counse) for R-1 and Mr.Phaneraj fér Mr.P,Naveen Rzo for R=-2,
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2. In th® earlier interim order date@ 9-5-97 we havk directs
the respondents to infeorm us if the applicant is not selected so
that the OA may be dismissed., By detter dated 21-07-97 of the

is
respondents® counsel it WS informed to us that the applicant in

in the test, Hence the learned counsel for the respondents submit

L
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direction given in the interim order dated 9-5-97,

3. In view of the above, the CA stande dismissed. No costs.

T JAI PARAMESHWAR)
MEMBER(JUDL. )

'L’L-q‘q')
Dated : The 22né July,_1897.
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(R. RANGARAJAN)
MEMEER (ADMN. )
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Ca.613/97 was allowed to appear fcor the test but he has not qualifip

that the CA may be treated as dismissed in accordance with the dixxmpx




7 One duplicate pupy.

YLKR ' ,

Capy to:

13 Tha Commandant, M.C.E.M.E, Secunderabad?

3 The Employment Officer, District Emplayment Bfficer.
District Employment Exchangs, Hyderabad g

}ﬁ One copy to MroK.L.N.Rao, Advocate;CAT,Hyderabad,

43 One copy to NrfU?Rajesuara Rag, Advocate,CAE,RXkHyderabad.
 One copy to Mr.;PNavesn Rao, Addl., CGSC,CAT Hydarabad*

6+ One copy to DR(A),CAT,Hydarabad,
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